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Shrimp Mel Flah Culture 

1202. SHRI TATHAGATA SATPATHY: Will the PRIME 
MINISTER be pleased to state: 

(a) whether some Wor1d Bank aaslated shrimp end fish 
culture projects are being run in the country; 

(b) If so, the name of the Stat .. where these projects 
are being run; 

(e) the amount of WoIId BlInk anistance obtained for 
those projects 10 far; 

(d) whether any of the .. projects is being run In Orl .. a; 
and 

(e) If 10, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI SOMPAt) : Ca) and Cb) The World 
Bank anisted Shrimp and Fish Culture Project is being 
Implemented In the States of Andhre Predesh, Bihar, Orissa, 
Uttar Predesh and Weit aangal. 

(e) The total amount received al alSistance from the 
WortdBankforthls Projecl upto July 1997 Is Rs. 43.90crores. 

Cd) and (e> Yes, Sir. In Orissa under the Shrimp 
component, a total area of 283 ha. is being developed at 
Jagatjore-Banapada in Kendrapra District. In addition, 
79 reservoirs, covering 28384 ha. have been included for 
development under fish component, in a phased manner. 

MPLADS 

1203. SHRIMATI GEETA MUKHERJEE: 
SHRI CHENGARA SURENDRAN: 

Will the PRIME MINISTER be pleased to state: 

(a> whether the attention of the Govemment has been 
drawn to the newa-ltem appearing in the Hlndustsn Times 
New Delhi edition dated May 4,1998 capioned °MPs Local 
Area Scheme, CAG ftays Andhra Pradesh for loopholes in 
Plan"; and 

(b) if so, the details and the steps being taken to see 
that the guidelines are not violated by the District Collectors 
in sanctioning the project and lelease of funds? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF PLANNING AND PROGRAMME 
IMPLEMENTATION (SHRI RAM NAIK) : <a) and (b) The State 
Govemment of Andhra Pradalh have received the draft 
review report of CAG on MPLAQ Scheme for the year ending 
31.3.97 wherein certain deviations from the guidelines have 
been brought out. They have instructed the Collectors to 
follow the guidelines scrupulously while sanctioning and 
impiementJng the works under MPLADS Scheme. 

Milk CattIeIC8ttIe FHd 

1204. SHRI MULLAPALLY RAMACHANDRAN: Will the 
PRIME MINISTER be pleased to state: 

(a) the detena or the number of milk cattle in the country 
state-wl .. ; 


